
GOVERNMENT OF INDIA 
MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

LOK SABHA 
UNSTARRED QUESTION NO. 1726 

 ANSWERED ON 31.07.2023 
 

SKILL DEVELOPMENT PROGRAMME IN BIHAR 
 

1726. DR. ALOK KUMAR SUMAN: 
 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be pleased 
to state: 

 
(a) whether the Government has started Skill Development and Entrepreneurship 
Programme in the State of Bihar particularly in district Gopalganj; 
(b) if so, the details thereof since 2014; 
(c) the total amount sanctioned and spent for Skill Development and Entrepreneurship 
Programme in Bihar; 
(d) the number of youths get benefited in Bihar from the Skill Development and 
Entrepreneurship Programme of the Government; and 
(e) whether the Audit Report has found any irregularity in the amount spent? 
 

ANSWER 
 

MINISTER OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 
 
(SHRI DHARMENDRA PRADHAN) 

 
(a) to (d) Under Skill India Mission, Ministry of Skill Development and Entrepreneurship 
(MSDE) delivers skill training through various schemes viz. Pradhan Mantri Kaushal Vikas 
Yojana (PMKVY), Jan Sikhshan Sansthan (JSS), National Apprenticeship Promotion 
Scheme (NAPS) and Craftsman Training Scheme (CTS) through Industrial Training Institutes 
(ITIs), to all the sections of the society across the country including the State of Bihar and 
Gopalganj District. The number of persons trained under these schemes in the State of Bihar 
including district of Gopalganj and Grants released for Bihar is as under: 
 
S. 
No. 

Scheme Trained/ Oriented Grants released  
Bihar Gopalganj 

1 PMKVY (Since 2015-16 till 
31.03.2023) 

6,33,217 19,240 Rs. 484.76 Crore 

2 JSS (Since 2018-19 till 
31.03.2023) 

1,22,779 2,900 Rs. 36.61 Crore 

3 NAPS (Since 2016-17 till 
31.03.2023) 

29,080 839 Rs. 0.16 Crore 

4 CTS(ITIs, Since 2018 to 
2022) 

4,31,891 
 

7,583 -- 

Total 12,16,967 24,562 Rs. 521.53 Crore 
  Under NAPS, establishments are incentivised by way of stipend support. Day-to-day 
administration as well as financial control in respect of ITIs lies with the respective State 
Government/UT Administration.   
 

(e) No irregularities have been reported. 
 

**** 


